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(d) Th0 outlays for the Eighth Rv« Yaar 
Plan h«we not boan finalised by the Planning 
Commission.

vniages AffM:tsd by Flourlde Mixed 
Drinking Water In Andhra Pradesh

94. SHRL DHARMABHIKSHAM: WiU 
the PRIME MINISTER be pleased to state:

(a) the steps being talten to rehabilitate 
the villages in Nalgonda and other districts of 
Andhra Pradesh affected by fluoride mixed 
drinking water,

(b) whether the Netherlands released 
some funds to help those villagers; and

(c) if so. the details thereof and the 
criteria adopted for helping the victims there­
from?

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAI H. PATEL): (a) to (c) 
The information is being collected from the 
State Govemment and will be laid on the 
Table of the House.

Research Conducted by KVIC

95. SHRI DHARMABHIKSHAM: Will 
the PRIME MINISTER be pleased to state

(a) whether the Khadi and Village In­
dustries Commission conducted research 
on productton of sugar from toddy and pres- 
onnrtton of toddy for one year; and

(^) the details of plans to develop indus­
tries based on coir and palm-produce?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. PJ. 
KURIEN): (a) Palm sugar can be produced 
only from Neera which Is unfennented iuice 
of palm and not from toddy. Toddy Is a 
femwnied pabn jube. KVIC Is producing

palmsugarfrom Neera (palm juice), by open 
Pan Boiling System/Vacuum Pan BoHing 
System in Tamilnadu 6tate where Palmgur 
Industry is flourishing.

(b) Programmes for development of 
export and domestic markets of coir based 
products will be pursued. For devek>pfflent 
of infrastnjcture, the schemes for coopera- 
tivisation in the coir sector in brown coir 
development will be accelerated. The 
scheme for development of skilled man­
power will be undertaken for quality and 
upgradation in the traditional white coir sec­
tor and formation of units for conversion of 
coirfibre into yam and value added products 
in the brown coir sector.

KVK) has taken steps for the develop­
ment of palm fruity by making use of natural 
raw materials, fortif icatton of palm sugar as 
well as palm syrup, and introduction of im­
proved technkiues to help plam tappers.

Ramanujam committee on Industrial 
dispute

96. SHRL DHARMABHIKSHAM: Wil 
the PRIME MINISTER be pleased to state;

(a) whether the Government have ex­
amined the recommendattons of the 
Ramanujam Committee on Industrial rela­
tions law;

(b) if so, the actk>n taken thereon; and

(c) if not, the reasons for the delay?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) to (c).The report 
of the Ramanujam Committee is under 
examination in consultatkxi with the State 
Govemments and the Administrations of ttw 
Unton Territories, h is also proposed to 
place it for consid«‘'ation in the next session 
of the Indian Labojr Conference.


